‘ ij
WEELKY STATEMNT FOR DESPATCH OF ORDER j ;
EXCISE APPEAL BRANCH ||
CESTAT, NEW DELHI-110066 B
FROM 22.04.2019 To 26.04.2019 ?
S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS .
TO HON’BLE 1
PRESIDENT/V |
ICE | i
PRESIDENT/M
EMBERS
FINAL ORDER
1. | E/50584/2017 FO/53579/2018 15/04/2019 22/04/2019 N
2-3. E/51050 & FO/53580-53581/2018 | 15/04/2019 22/04/2019 ‘
51150/2018
4. | E/520192018 FO/53582/2018 16/04/2019 24/04/2019
5. E/53210/2018 FO/53583/2018 22/04/2019 24/04/2019 |
6-11. | E/52216-17/2018 & | FO/50518-50523/2019 | 16/0472019 24/0472019 L
E/52988-52990/2018
& E/53147/2018 M
12-15. | E/51208,51301/2018 | FO/50528-5053172019 | 15/04/2019 22/0412019 \
& E/51743-
51744/2017 ||
16. E/COD/50989/2018 & | FO/50540/2019 22/04/2019 24/04/2019 |
E/CROSS/51120/2018 |
& E/MISC/51224/2018
IN E/52826/2018
17. | E/52539/2018 FO/50547/2019 23/0412019 24/0412019 |
MISC ORDER ||
L4
[ | E/COD/50691/2018 | MO/50295/2019 18/04/2019 2210472019 B
IN E/52058/2018 L
2. E/MISC/51223/2018 | MO/50296/2019 18/0472019 2210472019 ,
IN E/52058/2018 L
3 [ E/ROM/51176/2018 | MO/50298/2019 22/04/2019 24/0472019 ll J
IN E/51175/2017 _ T
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judici i tu disclosed on CESTAT
i jon: Now all udicial orders are being suomo
](md.Attentmlll] :: after sjignature of the Hon’ble Benchc; on the same day for t'l[l‘:
websllfe of 5(1)10 ublic at large. Thus all the public including parties and R
facill{ty t?jntnfo\[r,ers may upload these orders from there for their use.
applicatl
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